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IN THE CENTRAL ADMINISTRATIVE TRISUNAL : HYDERABAD BENCH

AT HYDERABAD

C.A.No,80,/92 ' - Date of Order: 25,8,1992
BarerEzm= ‘
A,Sreerama Murthy | : «« Applicant,

AND | |

The General Manager,
south Central Railway,
Secunderabad, ++« Respondent,

Counsel for the Applicant «o Mr.K.Sudhakara Reddy -

Counsel for the Respondents .o Mr.V.Bhimanna;ﬁmfymLhﬁ

CORAM3;

HON'BLE SHRI T.CHANDRASEKHARA REDDY , MEMBER (JUDL, )

(Order of the Single Member Bench delivered by

Hon'ble Shri T.Chandrasekhara Reddy, Member (Judl,) ).



-

£ "  ' S ; - | (E%E;l/’/

:_This is an application filed. under Section
lé of the Administrative Tribunals Act to direct thé
respondents to grant increment raising his pay from Rs. 1130
to Rs.1150 in.the grade of Rs.950 .to 15G0 dué on'l.8;1987 and
also to fix the pension'of‘the‘applican; by\taking‘the above
incfement into account and to pay the arrears and pass such
other o;ﬂer or orders as may deem fit and prdper-in the

circumstances of the case,

Counter is filed today by the respondents,-

We have heard Mr,K.Sudhakar Reddy, Advocate for
“the applicant and Mr,V.Bnimanna, Standing Counsel for the

resPQndénts.

From the counter of the respondents it is
: evideﬁt that all the prayers of the applicant had-beenl
| complied with by the respondents., So nothing sdrViVes for
consideration by this Tribunal. In view of this position
0A is becomes infructuous and is dismissed as iﬁfructddus,

leaving the parties to bear their own costs,
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] ‘(’jk, &V\.@r\ug-ap‘-ﬁlﬁqb. R‘?»ptﬂ]' —
(T .CHANDRASEKHARA REDDY)  4.wmn
' Member (Judl,)

" —

Dated s 25th August, 1992

(Dictated in the Open Court) Deputy Regi (J)
To : ' , '

1. The General Manager, S C.Rly, Secunderabad.

2, One copy to Mr.K,Sudhakar Reddy, Advocate CAT.Hyd.

3, One copy to Mf v,Bhimanna, SC for Rlys, CAT.Hyd.

4., One spare copy.,

pvm

AN



pvm.

.
Vo -

| i | & R
TYPED BY | MPARED By ¥

CHECKED BY=2 APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BERCH

THE HON'BLE NE.

AND

THE HON'BLE MR.R.BALASUBRAMANIAN:M(z)

e

THE HON'BLE MK. T.CHANDRASEI«}LAR REDDY:
MEMBER (.J)

Al
THE HON'BLE Mk[C.J, KOY ; MuMBEE(J)

Dateds Q¢ - - 1992 v/

ORDER / JUDGMENT

R‘.A' C.A./M.A.NO N

-5./,
&
0.A.No. R \qL_A/
T th- o, - (WP )
Adpitted and interim directions
issyed
Alloyed.
Dispoged of with directions
Dismissed
e : i

Dismigsed as withdrawn
«Dismigsed for default
M.A.Cfdered / Rejected

No orders as to costs.
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